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1 2 3 4 5 6
Odisha 34,001 20,008 58.7 14053 413
Punjab 46,714 28,340 60.7 18374 393
Rajasthan 181,544 108,308 59.7 73236 403
Sikkim 277 245 884 32 116
Tamil Nadu 50,929 13,812 27.1 37117 729
Tripura 3225 1873 581 1352 41.9
Uttar Pradesh 329,125 148,19 450 180929 550
Uttarakhand 11,824 6,268 53.0 5556 470
West Bengal 134,040 29,073 21.7 104967 783
Andaman and 95 30 316 65 68.4

Nicobar Islands

Chandigarh 4139 6 0.1 4133 99.9
Dadra and Nagar Haveli 1,004 723 720 281 280
Daman and Diu 737 146 19.8 391 80.2
Delhi 47,076 352 07 46724 93
Lakshadweep 0 0 - 0 -
Pondicherry 1,590 Y] 52 1508 94.8
Inpia 2011 1,772,889 834,541 47.1 938348 329

Note: *: Andhra Pradesh means the erstwhile State of Andhra Pradesh i.e., the area now comprising
the present-day State of Andhra Pradesh and Telangana.
Source: Primary Census Abstract: Houseless Population, office of the Registrar General and

Census Commissioner, India.
Auction of benami properties

828. KUMARI SELJA: Will the Minister of HOUSING AND URBAN POVERTY
ALLEVIATION be pleased to state:

(a) whether it is a fact that the Group of Secretaries has recently recommended
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to auction the benami properties for construction of affordable houses for the poor and

lower middle class of the country; and

(b) if so, whether Government has accepted the said recommendations and by

when these recommendations would come into force?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (RAO INDERIJIT SINGH): (a) and (b) Various Group of
Secretaries have been constituted, infer-alia, to suggest new policy initiatives in the
sector and make recommendations for job creation, harnessing the demographic dividend

and for meeting rising aspirations of the weaker sections of society.

No final recommendations have been made with regard to auction of benami

properties for construction of affordable houses nor any time frames have been indicated.
Ashray scheme for urban homeless

+829. SHRI PRABHAT JHA: Will the Minister of HOUSING AND URBAN
PROVERTY ALLEVIATION be pleased to state:

(a) whether several programmes are being run by Government for permanent

livelihood of urban poor especially youth;

(b) if so, the details of execution of these programmes during the last two years

alongwith the number of beneficiaries thereunder State-wise?

(¢) whether a scheme named Ashray is being run by Government for urban
homeless people and whether there has been a lot of improvement in implementation

and execution of this scheme during the last two years; and
(d) if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION (RAO INDERIJIT SINGH): (a) Aiming at reducing poverty and
vulnerability of urban poor, Government of India is running a Mission i.e. Deendayal
Antyodaya Yojana- National Urban Livelihoods Mission (DAY-NULM). The components
of Mission, inter-alia, include providing self-employment and skilled wage employment

opportunities, mobilization of urban poor into self-help groups, providing shelter

TOriginal notice of the question was received in Hindi.



